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MR. CHAIRMAN: Mo clarifications, please.

MEMBER SWORN
Shri George Fernandes (Bihar)
MR. CHAIRMAN: The House stands adjourned for lunch till 2.30 p.m.

The House then adjourned for lunch at thirty-six minutes past
one of the clock.

The House re-assembled after lunch at thirty-one minutes past
two of the clock,

[THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair. ]

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Reply to the discussion on the working of
the Ministry of Environment and Forests.
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SHRI SHREEGOPAL VYAS (Chhattisgarh): Sir, | want to ...(Tnferruptions )...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | will allow you after the Minister’s reply.
...(Interruptions )...

SHRIMATI BRINDA KARAT (West Bengal ): Sir, | also want to ask. ... (Inferruptions )...

THE VICE-CHAIRKMAM (PROF. P.J. KURIEN): You will also he allowed after the Minister’s
reply. Then it will be easier for you to ask guestions. ...ﬂnfermpﬁons)... We have already
announced yesterday that discussion is over. Let us not violate the practice. | will allow both of

you.

DISCUSSION ON WORKING OF THE MINISTRY OF
ENVIRONMENT AND FORESTS

THE MIMISTER OF STATE OF THE MIMISTRY OF EMNVIROMMENT AMND FORESTS
(SHRI JAIRAM RAMESH): Mr. Vice-Chairman, Sir, vesterday we had a long discussion for
about four hours in which twenty Members of Parliament participated. In the discussion many
Members of Parliament made very pointed and practical suggestions. % AT 5 989 BT
e IR ANPGRS EfEHI & &1 JART {61 &, # 30D 41 FGE G Let me confine

myself to some of the main points that were made vesterday. | have taken detailed notes, and |

will be responding to each of the Members of Parliament individually because they raised a lot of
specific issues. From the four hours of discussion, | was able to cull out nine big issues cutting
across the party lines that came forward as relating to the functioning of the Ministry of
Environment and Forests. The first issue relates to the Budget 2009-10 of this year. The second
issue relates to environment in which questions on pollution, environmental appraisal, coastal
zone, wetlands, rivers, lakes, the Ganga and the Yamuna were raised. The third issue relates to
forestry where issues relating to CAMPA, tribal rights hill, forests management, timber mafias
and so on and so forth were raised. The fourth issue relates to climate change. The fifth issue
relates to the wildlife protection and wildlife management. The sixth major issue on which many
hon. Members spoke about relates to Himalayan glaciers and what is happening to our water
security on account of the developments in the Himalayan glaciers. The seventh issue relates to
the role of judiciary in environmental management. My colleague from Goa said that only 25 per
cent | have control over what | do and /5 per cent is that of the judiciary. The eighth issue relates
to environmental awareness and education and how to spread environmental awareness and
education. Finally, there were a large number of State level issues. Hon. Members talked about
pafthar pradushan in Uttar Pradesh. Out of twenty Members of Parliament, four were from

QOrissa.

The single largest contingent yesterday was from Orissa. They raised guestions on illegal
mining. There were some Members from Tamil Nadu who raised the guestions on elephant and

the protection of the Tiger Reserves in Tamil Nadu. There were questions on Bhopal. Yhat is
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